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Report of the A.P. Pollution Control Board in compliance with the Hon'ble N.G.T
(SZ), Chennai Orders dated. 03.10.2023 in O.A. No. 50 of 2023 filed by Sri
Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), NTR District,
Andhra Pradesh.

It is to submit that Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M),
NTR District, Andhra Pradesh has filed Original Application (O.A.) No. 50 of 2023 before
the Hon'ble National Green Tribunal (N.G.T) Southemn Zone (SZ), Chennai on extraction
of soil and pollution caused due to brick kilns.

In this regard, it is to submit that the APPCB, Regional Office, Vijayawada has received
a complaint from Smt Ramisetti Pushpavathi, R/o. Thotamula (V), Gampalagudem (M),
NTR District through Spandana Portal on 25.07.2022 regarding operation of brick kilns
by Sri Battula Anjaiah. The APPCB, RO, Vijayawada has addressed a letter on
28.07.2022 to the Tahsildar, Gampalagudem Mandal with a request to take action
against the brick kilns, as per G.O.Ms. No.80, Dated.22.04.2010 issued by
Environment, Forest, Science & Technology (Environment) Department, Govt. of A.P,
as per the delegation of powers.

Again, complaints were filed by Smt Ramisetti Pushpavathi and Sri Ramisetti Suresh
Kumar through Spandana Portal on 12.01.2023, which were forwarded by the District
Administration to the Board with a direction to take necessary action against the brick
kilns operating at R.5.N0.469 & 463/3, Vinagadapa (V), Gampalagudem (M), NTR
District. '

The officials of the APPCB, RO, Vijayawada attended the complaints on 13.01.2023
and conducted Ambient Air Quality Monitoring (AAQM) at the complainant’s agricultural
land in presence of the VRO and the Panchayat Secretary of Vinagadapa Village and
~ Sri Ramisetti Suresh Kumar. The Particulate Matter (PM1o) value is recorded as
170.0pg/m? (Std.-100pg/m3). The APPCB, RO, Vijayawada addressed a letter on
24.01.2023 to the Collector and District Magistrate, NTR District, duly submitting the
inspection report and requested to issue necessary directions to the Tahsildar,
Gampalagudem Mandal to initiate necessary action for redressal of the complaint.

Further, the APPCB, RO, Vijayawada addressed a letter {o the Tahsildar,
Gampalagudem Mandal on 20.02.2023 duly informing the inspection of the Board
officials and Ambient Air Quality Monitoring (AAQM). The Tahsildar, Gampalagudem
Mandal is requested to initiate necessary action against the brick kilns operating in the
near the agricultural lands belongs to the complainant, Smt Ramisetti Pushpavathi, W/o.
R. Rama Rao, D.No.1-169/1, Thotamula (V), Gampalagudem (M), NTR District, as per
G.0O. Ms. No.80, dt. 22.04.2010 issued by Environment, Forest, Science & Technology
(Environment) Department, Govt. A.P.

The Board has submitted status report dated.30.08.2023 in O.A. No.50 of 2023.
- The Hon'ble N.G.T (SZ), Chennai vide Order dated.03.10.2023 directed the following:

“In the meanwhile, the Andhra Pradesh Pollution Control Board is
directed to make an inspection and file a report regarding the
functioning of these brick kilns, and their past activities, assess the
damages and calculate the environmental compensation payable.”
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In obedience to the Hon'ble N.G.T Orders, the Board Officials inspected the brick kilns
on 27.10.2023 and the Board has submitted a status report dated.03.11.2023. Copy
enclosed.

The APPCB has requested the Collector & District Magistrate, NTR District to constitute
Joint committee regarding functioning of these brick kilns and their past activities,
assess the damages and arrive the Environmental Compensation. Accordingly, the
Collector & District Magistrate, NTR District has constituted Joint Committee with the
following officials vide note approval dated.11.04.2024:

The EE, A.P. Pollution Control Board, Regional Office, Vijayawada
The Tahsildhar, Gamapalagudem, NTR District

The District Mines and Geology Officer, NTR District

The Panchayath Secretary, Vinagadapa Panchayat

Representative from Irrigation Department concern area, NTR District
District Agricultural Officer, NTR District

SOAON=

The Board has addressed letters to the above officials to attend for the Joint committee
inspection scheduled on 20.04.2024 to take action assess the damages and arrive the
Environmental Compensation vide letters dated.12.04.2024. The Petitioner and the
Respondents are also requested to attend during Joint committee inspection.
Annexure-l.

The Joint committee inspection held on 20.04.2024 at brick kins located
Vinagadapa(V), Gampalgudem (M), NTR District. The officials from APPCB, Mines &
Geology, Irrigation and Panachayat Raj Departments.

The Petitioner Sri Ramisetti Suresh Kumar and Respondents have attended the Joint
inspection. It was observed that the brick kilns do not exist at the earlier operated area.

The officials from Revenue and Agricultural Departments are not attended for the Joint
inspection.

The Board has again addressed letters to the Tahsildhar, Gamapalagudem, NTR
District and District Agricultural Officer, NTR District for Joint inspection of the brick kilns
on 16.05.2024 at 11:00 A.M. to take further necessary action in respect of extent of
mining of soil carried out nearby areas and extent of crop damage vide letter

dated.30.04.2024. Annexure-Il.

This report is submitted for kind consideration. The APPCB will abide by all such
directions as the Hon’ble Tribunal may deem fit and appropriate.
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— ANDHRA PRADESH POLLUTION CONTROL BOARD )
T . " REGIONAL OFFICE, VIJAYAWADA. 5_ g?
W‘% Plot No. 41, Opp: SBI, Sri Kanakadurga Officers’ C olony, Gurunanak Nagar, 4%/;7) Ui
: ifestyle for
N P V‘]ayawada — 520 008. Envirgamant
— Ph: 0866-2543542
Lr.No.O.A. No.50 of 2023/PCB/RO-VJA/2024-23 . Date.12.04.2024

To

The Tahsildhar, Gamapalagudem NTR District
The District Mines and Geology Officer, NTR District
The Panchayath Secretary, Vinagadapa Panchayt.
Irrigation Department concern area, NTR District
The District Agricultural Officer, NTR District

Sir,

Sub:  APPCB-RO-VJA-O.A.-No.50 of 2023 filed before the Hon’ble N.G.T, South
Zone Chennai by Sri Ramlsettl Suresh Kumar on illegal extraction of soil,
crop- damage and pollution caused due to brick kilns located
at Vinagadapa(V), Gampalgudem (M), NTR District-The Hon’ble N.G.T.
Order dated.03.10.2023- Constitution of the Joint Committee to assess the

Environmental Compensat:on-Reg

Ref: 1. O.A. No.50 of 2023 ﬂed before the Hon’ble N G.T (SZ) Sri Ramisetti

Suresh Kumar. -
2. The Hon'’ble N.G.T Order dated.03.10.2023 in O:A. No 50 of 2023.

3. T.0. Lr.No.O.A. No.50 of 2023 /PCB/RO-VJA/2023- 777, Dt.28.10.2023,

report submitted to the Board office, Vijayawada.
4. Note orders of the Collector & District Maglstrate NTR District on

11 04.2024. |

*****

It is to inform that Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M),
NTR District, Andhra Pradesh has filed Original Application (O.A.) No. 50 of 2023 before
the Hon'ble National Green Tribunal (NGT) Southern Zone (SZ), Chennai on ilegal
extraction of soil and pollution caused due to brick kilns and crop damage. '

The following are: ihe Respondents in the O.A. No. 50 of 2023 which was before the
Hon'ble N.G. T(SZ) Chennai

,State of Andhra Pradesh Rep. by it's Chief Secretary

a.

b. State of Andhra Pradesh Rep. by it's Principal Secretary

c. State Level Environment Impact Assessment Authonty of AP.

d. Rep. by it's Member Secretary

e. Andhra Pradesh Pollution Control Board Rep. by it's Member
Secretary

f. Andhra Pradesh Special Enforcement Bureau (quuor & Sand) Rep.
by it's Director General of Police / Ex Officio Chief Secretary /
Commissioner. §

g. District Collector and Magistrate, NTR, Krishna District, Vijayawada.

h. Mandal Revenue Officer (MRO) Gampalagudem (M), NTR District.

i. Sri Bathula Anjaiah, S/o. Bathula Jamalaiah :

j.  Sri Bathula Jamalaiah, S/o. Bathula Gopalu

k. Sri Battula Ramaiah, S/o. Bathula Jamalaiah

I. SriB. Ventaiah.

m. Sri--Lingamaria Adinarayana, S/o. Lingamarla Rama Rao, Land

:Owner.
n. }Smt Vutukuru Lakshmi, W/o. Vutukuru Srinivasa Rao -



The Hon' ble N G.T wde order dated 03 10 2023 in Of-‘\ No SG of 2023 hes dlrected ‘lhe
: followmg : - o ;

- “In the meanwh:ie, the Andhra Pradesh -Poliution Controf Board iS
directed to make an mspectron and file a report regarding the
functioning of these brick kilns, and their past activities, assess the
damages and calculate: tbe;enwranmentai compensatron payable

In obedience to the Hon’ble NGT dlrectlons the Boarel off mais mspected the sald bnck
kilns on 27.10.2023 and observedithat the brick kilns are not in operatlon and OCne
brick kiln is completely removed. The latest status report 'submitted to the Hon'ble
N.G.T (8Z) vide report dated.03. 11 2023 The case is listed on 10. 03. 2024

These brick kilns were establlshed wuthout obtalnlng all mandatory permlssmns and
soil was excavated from the nearby areas for maklng bricks. : :

The Collector & Distrect Magls{rate NTR D:stnct has constltuted a Jornt Committee
vide note approval dated.11.04.2024 with the followmg officials to ascertain brick kilns
past activities  and to assess the damages ancl to calculate the Enwronmental

Compensat:on payable

The EE, A P. Pollutlon Control Board Reglonal Office, \./gayawada
The Tahsildhar, Gamapalagudem NTR District”
The District Mines and Geology Officer, NTR District -

‘The Panchayath Secretary, Vinagadapa Panchayt
' Representatlve from Irrigation Department concern area NTR Dlstr;ct

Dlstrlct Agricultural Oﬁ' cer, NTR Dlstnct

meoeop

The Joint Commlttee report will be submltted to-.the Member Secretary, APPCB
Vijayawada for levy of Enwronmental Compensation (EC) SO

In view of the above the members of the above Jomt Commlttee are, hereby requested
to attend the Jomt‘“lnspectlon of the brick kilns scheduled on 20.04.2024 at 11:00 A.M.
at Vinagadapa (V), Gampalgudem (M) NTR Dislrlct to take further necessary action.

l'-

Please treat this as Cour Matter. o ,
| B | Yours falthfully,

' igitally sighed by
PAS U P U LA ASUPULA SRINIVASA RAC

SR]N]VASA RA' [33?362.024 o412 15:32:30

ENVIRONMENTAL ENG!NEER

Copy submitted to ' CDLC/

1. The l\.flember Secretary, APPCB BO Vuayawada for favour of kmd

information. - ‘
2. The JCEE (ECS), APF’CB BO Vuayawacla for kmd mformat:on
3. The JCEE, APPCB, ZO, Vijayawadafor kind information. :.:%
4. The SEE (Legal) APPCB BO Vljayawada for kmd mfermatlon
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— ANDHRA PRADESH POLLUTION CON TROL BOARD %] f o ~
TouA PRADESH REGIONAL OFFICE, VIJAYAWADA. @ ' g_g 8 )
W Plot Noid1, Opp SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, \\ 21 L -
“ / ifestyle for
a1 2 . o Vijapyawada — 520 008. W Beivranimest
' _ Ph: 0866-2543542
Lr.No.O.A. No. 50 of 2023I'PCBIRO VJA12024-52' | Date.12.04.2024

Sub: APPCB-RO-VJA-O.A. No 50 of 2023 filed before the Hon’ ble N.G.T, South
Zone, Chennai by Sri Ramisetti Suresh Kumar on illegal extraction of soil,
crop ‘damage and poliution caused due to' brick kilns located
at Vmagadapa(V) Gampalgudem (M), NTR District-The Hon'ble N.G.T.
Order dated.03.10.2023- Constitution of the Joint Committee to assess the
Environmental Compensation-Joint Committee inspection scheduled on
20.04.2024-Reqeust to attend for inspection-Reg.

Ref: 1. O.A. No.50 of 2023 ﬂed before the Horn’ble N.G.T (SZ) Sri Ramisetti
‘ Suresh Kumar. :
2. The Hon'ble N.G.T Order dated.03.10.2023 in O. A No.50 of 2023.
3. T.0. Lr.No.O.A. No.50 of 2023 /PCB/RO-VJA/2023- 777, Dt.28.10.2023,

report submitted to the Board office, Vijayawada.
4. Note orders of the Collector & Dlstr;ct Magistrate, NTR District on

11.04.2024.

o e e e K

It is to inform that Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M),
NTR District, Andhra Pradesh has filed Original Application (O.A.) No. 50 of 2023 before
the Hon'ble National Green Tribunal (NGT) Southern Zone (SZ), Chennai on illegal
extraction of soil and pollution caused due to brick kilns and crop damage. -

The following are the Respondents in the O.A. No. 50 of 2023 which was filed before
the Hon'ble N.G. T(SZ) Chennai:

State of Andhra Pradesh Rep. by it's Chief Secretary

State of Andhra Pradesh Rep. by it's Principal Secretary

State Level Environment Impact Assessment Authority of A.P.

Rep. by it's Member Secretary
Andhra Pradesh Pollutton Control Board Rep by it's Member

Secretary

Andhra Pradesh Special Enforcement Bureau (Liquor & Sand) Rep.
by it's Director General of Pohce { Ex Officio Chief Secretary /
Commissioner.

District Collector and Magistrate, NTR, Krishna District, Vijayawada.
Mandal Revenue Officer (MRQO) Gampalagudem (M), NTR District.

Sri Bathula Anjaiah, S/o. Bathula Jamalaiah

Sri Bathula Jamalaiah, S/o. Bathula Gopalu

k. Sri Battula Ramaiah, S/o. Bathula Jamalaiah

Sri B. Ventaiah.

m. Sri Lingamarla Adinarayana, S/o. Lingamarla Rama Rao, Land

Owner.
n. Smt Vutukuru Lakshmi, W/o. Vutukuru Srinivasa Rao

Paogoe

sa

T J—y

The Hon’ble N.G.T vide order dated.03.10.2023 in OA No.50 of 2023 has directed the

following:
“In the meanwhile, the Andhra Pradesh Pollution Control Board is

directed to make an inspection and file a report regarding the
functioning of these brick kilns, and their past activities, assess the
damages and calculate the environmental compensation payab!e

These brick kilns were established without obtaining all mandatory permissions and
soil was excavated from the nearby areas for making bricks.



The Collector & District Magxstrate NTR Dlstnct has constztuted a Jomt Committee
vide note approval dated.11.04.2024 with the followihg officials to ascertain brick kiins
past activities and to assess the damages and :to calculate the Enwronmenta%

Compensation payable.

The EE, A.P. Poiiutaon Control Board Reglonal Office, V;jayawada
The Tahsildhar, Gamapalagudem, NTR District =~ !
The District Mines and Geology Officer, NTR District ...
‘The Panchayath Secretary, Vinagadapa Panchayt
‘Representative fromr Irrigation Department concern area NTR D:stnct

District Agricultural Offlcer NTR D:stnct

'-*"*.m‘.a.n =

In view of the above you are also requested 1o attend for the Jomt inspection
scheduled on 20.04. 2024 at 11:00 A M. at your ‘brick kilns location /A wicultural Eands

ENVIRONMENTAL ENGINEER
To ’ é) ﬂ/ . |

Sri Bathula Ar:jaaah

S/o. Sri Bathula Jamalaiah‘
-R/o. Turpu Bazar, i :
Vinagadapa (V), Gampatagudem (M) o i
NTR District-521 403 R S

Sri Bathula Jama§a;ah,-

S/o. Sri Bathula Gopalu,.

R/o. Turpu Bazar, :
Vinagadapa (V), Gampalagudem (M)i
NTR Dlstnct-521 403. -

Sri Battula Ramaiah,

S/o. Sri Bathula Jamaia[ah :

R/o. Turpu Bazar, S
Vinagadapa (V), Gampalagudem (M), -
NTR Dlstrlct-521 493 -' ‘

Sn B. Ventalah

R/o. Turpu Bazar, :
Vinagadapa (V), Gampa!agudem (M) g
NTR District-521 403. ‘ '

Sri Lingamaria Adinarayana, -

S/o. Sri Lingamarla Rama Rao, Land Owner
Vinagadapa (V), Gampalagudem (M)

NTR Dsstnct-52‘£ 403.

Smt Vutukuru Lakshm; ,

Wr/o. Sri Vutukuru Srinivasa Rao,

R/o. Near Venugopalaswamy Temple _
Vinagadapa (V), Gampalagudem (M) ’
NTR District-521 403

Sri Ramisetti Suresh Kumar :
R/o. H.No.1-169/1, Behmd CPM Oﬁlce,-'
Thotamuia (V)”Gampalagudem (M)
NTR District-521 403."
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— ANDH RA PRADESH POLLUTION CONTROL BOARD " ’
— , REGIONAL OFFICE, VIJAYAWADA. l_!? E
“'WM;: Plot No.41, Opp: SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, \:‘\ Lifestvle for
-y Vijayawada — 520 008. st

Envir,
Ph: 0866-2543542 CHWE

Lr.No.O.A. No.50 of 2023/PCB/RO-VJA/2024- 81,’ Date.30.04.2024

To
The Tahsildhar, Gamapalagudem, NTR District

The District Agricultural Officer, NTR District

Sir/Madam,

Sub: APPCB-RO-VJA-O.A. No.50 of 2023 filed before the Hon'ble N.G.T, South
Zone, Chennai by Sri Ramisetti Suresh Kumar on illegal extraction of soil,
crop damage and pollution caused due to brick kilns located
at Vinagadapa(V), Gampalgudem (M), NTR District-The Hon’ble N.G.T.
Order dated.03.10.2023- Constitution of the Joint Committee to assess the
Environmental Compensation-Not attended for the Joint committee
‘inspection on 20.04.2024-Proposed inspection on 16.05. 2024 at 11:00 A.M.-

Reqeust to attend the lnspectlon Reg

Ref: 1. O.A. No.50 of 2023 filed before the Hon'ble N.G.T (SZ) Sri Ramisetti

Suresh Kumar.
2. The Hon'ble N.G.T Order dated.03.10.2023 in O.A. No.50 of 2023.

3: T.0. Lr.No.O.A. No.50 of 2023 /PCB/RO-VJA/2023- 777, Dt.28.10.2023,

report submitted to the Board office, Vijayawada. ‘
4. Note orders of the Collector & District Magistrate, NTR D|str|ct on

11.04.2024.
5. T.0. Lr.No.O.A. No.50 of 2023/PCB/RO-VJA/2024-23, Dt.12.04.2024, letter

addressed to the Tahsildar, Gampalagudem, DM & GO, PS, Irrigation
Department and DAO, NTR District to attend the joint committee

inspection.
6.- Joint inspection conducted on 20.04.2024.

dedededeoke

With reference to the 5% cited, it is to inform that Sri Ramisetti Suresh Kumar,
Thotamula (V), Gampalagudem (M), NTR District, Andhra Pradesh has filed Original
Application (O.A.)}"No. 50 of 2023 before the Hon’ble National Green Tribunal (NGT)
Southern Zone (SZ), Chennai on illegal extraction of soil, pollution caused due to brick

kilns and crop damage.

The Hon'ble N.G.T vide order dated.03.10.2023 in OA No.50 of 2023 has directed the

following:

“In the meanwhile, the Andhra Pradesh Pollution Control Board is
directed to make an inspection and file a report regarding the
functioning of these brick kilns, and their past activities, assess the
damages and calculate the environmental compensation payable”.

These brick kilns were established without obtaining all mandatory permissions and
soil was excavated from the nearby areas for making bricks.

The Collector & District Magistrate, NTR District has constituted a Joint Committee
vide note approval dated.11.04.2024 with the following officials to ascertain brick kilns
past activities and to assessthe damages and to calculate the Environmental

Compensation payable.

a. The EE, A.P. Pollution Control Board, Regional Office, Vijayawada

b. The Tahsildhar, Gamapalagudem, NTR District
¢. The District Mines and Geology Officer, NTR District



d. The Panchayath'_Secreta};y,' \/inegedapa Panchayt ' @
~ e. Representative from lrrigation Department concern area, NTR District
f. Distrlct Agncuitural Officer, NTR District -

|

This office has proposed Jomt lnspectlon on 20 04 2024 and requested above aofficials
to attend the Joint mspect:on vide letter dated 12.04.2024.

The Joint committee inspected the brick kilns on 20.04.2024. ‘But, ofﬁolals are not
attended from Revenue and Agricultural Departmen’ts : :

In view of the above, it is once again proposed to inspect the brick kiln:s on 16.05.2024
at 11:00 A.M. at Vanagadapa V), Gampalagudem (M), NTR Dfstrlct :

It is requested to attend the inspec’non on. 1 6 05 2024 WIthout fall |

Please treat thls as Gour Matter. u
S o : Yours faithfully,

pivel
N Q(,VENVIRONMEJNTALENGINEER

' o D ZMAY 0% -5
Copy submltted to tIQe CoI!ector & Di t{ﬁc:t Magistrate NTR Dlstrlct for favour kind

_information. - /
_ o \ “L.;v -,

,5




Item No.07:-
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
(Through Video Conference)
Original Application No. 50 of 2023 (SZ)
IN THE MATTER OF:

Ramisetﬁ Suresh Kumar.

...Applicant(s)

State of Andhra Pradesh af i
: ...Respondent(s)

For Applicant(s): Mr. Sravan Kumar.

For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R7.
Ms. Aarti Mundar for R8, R12 & R13.

ORDER

1. The report of the District Collector is yet to be filed.

Pagelof2
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2. The learned counsel appearing for the Andhra Pradesh Pollution
Control Board represents that the alleged activities have been
stopped as of now. The same is a i‘eply given by the learned
counsel appearing for the project proponents (Respondents No.8,

12 and 13.

3. The rest of the project proponents who are served with notice
have not appeared either in person or through the counsel and for

Respondent No.11, the notice is returned.

4. In the meanwhile the Andhra _-,radesh Pollu’aon Control Beard is

directed to make an mspéctio' .and fﬂe a report regardmg the

6. Post the

Sd/-
Smt. Justice Pushpa Sathyanarayana, JM

Sd/-
Dr. Satyagopal Korlapati, EM

O.A. No.50/2023(SZ)
03d October, 2023. AD.

Page 2 of 2
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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original application No. 50 of 2023 (S2)
Ramisetti Suresh Kumar
Applicant
Versus

State of Andhra Pradesh & Others -

O,

Respondent
INDEX
S.No ~ Particulars | Page No. |
1 | Status report.;_ 1-5
2 | Annexure- | 6-7
3 | Annexure- || 8-13
4 Annexure- |l| 14-15
5 lAnnexure- v 16-17
Place: Vijayawada ;
Date:03.11.2023 APPCB, Regional Office,

Vijayawada
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Report of the A.P. Pollution Control Board in compliance with the Hon'ble
NGT(SZ), Chennai orders dt. 03.10.2023 in O.A. No. 50 of 2023 (8Z) filed
by Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), NTR
District, Andhra Pradesh

It is to submit that Sri Ramisetti Suresh Kumar, Thotamula (v),
Gampalagudemy (M), NTR District, Andhra Pradesh has filed Original .

Application (0.A.) No. 50 of 2023 before the Hon’ble National Green Tribunal

(NGT) Southern Zone (S7), Chennm on extraction of soil and pollutlon caused
due to brick kilns.

In this regard, it is to submit that the Regional Office, Vijayawada has
received a complaint from Smt. Ramisetti Pushpavathi, R/o. Thotamula (V),
Gampalagudem (M), NTR District through Spandana Portal on' 25.07.2022
regarding operation of brick kilns by Sri Battula Anjaiah. The RO: TVijayawada,
APPCB addressed a letter on 28.07.2022 to the Tahsildar, Gampalagudem
Mandal with a request to take action against the brick kilns, as -per G.0.Ms.
No.80, dt .22.04.2010 issued by Environment, Forest, Science & Technology
(Environment) Department, Govt. of A.P., as per the delegation of powers Copy
of the letter is herew1th enclosed as Annexure-I '

Again, complaints were filed by Smt. Ramisetti Pushpavathi and Sri -
Ramisetti Suresh Kumar through Spandana Portal, which were forwarded by

- the District Admlmstratlon to the Board with a direction to take necessary

action against the brick kilns operdtmg at R S.No.469 & 463 / 3, Vmagadapa ‘
V), Gampalagudem( ), NTR District.

The officials of the RO: Vijayawada, APPCB attended the complaints on
13.01.2023 and conducted Ambient Air Quality Monitoring (AAQM) at the
complainant’s agricultural land. in presence of the VRO and Panchayat
Secretary of Vinagadapa Village and Sri Ramisetti Suresh Kumar. The
Particulate Matter (PMio) value is recorded as 170.0 ug/m3 (standard 100
ug/m3). The RO: Vijayawada, APPCB addressed a letter on 24.01.2023 to the
Collector and District Magistrate, NTR District, duly submitting the inspection
report and requested to issue necessary directions to the Tahsildar,
Gampalagudem Mandal to initiate necessary action for redressal of the
complaint. Copy of the letter is.-herewith enclosed as Annexure-II.

Further, ' the RO, Vijayéwada addressed a letter to the Tahsildar,
Gampalagudem Mandal on 20.02.2023 duly informing the mspectmn of the

- Board officials:and Ambient Air Quality Monitoring (AAQM) The Tahsildar,

Gampalagudem Mandal is requiested to initiate necessary action'against the
brick kilns operating in the near the agricultural lands belongs to the
complainant, Smt Ramisetti Pushpavathi, W/o. R. Rama Rao, D.No.1-169/1,
Thotamula(V), Gampalagudem (M), NTR District, as per G.0O. Ms. No.80, dt.
22.04.2010 issued by Environment, - Forest, Science & Technology
(Environment) Department, Govt. A.P. Copy of the letter is herewith enclosed
Annexure -III.
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The Board has submitted latest status report to the Hon’ble NGT in OA
No 50 of 2023 on 30.08.2023. : :

The Hon’ble NGT (82), Chenna1 vide ordcr dt 03. 10 2023 directed the
followmg

“In the meanwhile, the Andhra Pradesh Pollution Comfrol Board is
directed to make an inspection and file a report regardmg the
functioning of these brick kilns, and their past activities, assess
the damages and calculate the environmental compensatzon
payable.”

In obedience to the Hon’ble NGT Orders, the Board Officials mspected the
br1ck kilns on 27.10.2023 and observed the following:

» The brick Kiln earlier operated at Sy.No.469, Vinagadapa V),
Gampalagudem (M), NTR District adjacent to the complainant’s
~agricultural lands by Sri ‘Battula Anjmah was removed and N0 brick
kiln activity was observed.

¢ The temporary huts provided towards the complamant s agrmultural
.lands were also removed. :

e The equipment pertaining to manufacturing of bricks were removed.
* In the above lands at present Paddy is being cultivated.

* The other Two brick kilns by name Sree Veeranjarieya Bricks & Sai
Bricks existing beside the Kothapally Road were stopped their
operations and fired & finished bricks are existing in the premises.

» The quantity of finished bricks existing in the above two brick kilns
sites were less compared with quantity observed in the earlier
‘inspection. :

* Eucalyptus plantation is existing in the petitioner’s land and paddy is
being cultivating in surrounding agriculture lands.

¢ The said brick kilns, agamst which complaints were Tfiled, are Clamp
burning Brick kilns and are mainly operated in rural areas of Andhra
Pradesh and: are not operated in a fixed area unauthorized sector.

e ‘As per G.0.Ms. No.80, dt .22.04.2010 issued by Environment, Forest,
Science & Technology (Environment) Department, Govt. of A.P., the
Tahsildar of the concerned has to take action agamst the Brick Kﬂnq
as per the delegation of powers.

* During inspection it was observed that no soil mining in the above
brick kilns area.

* The said Brick kilns are existing at 700 mtrs to 1000 mtrs from the
village habitation.

Sri Battula Anjaiah, who operated brick kiln at Sy.No.469, Vinagadapa (V),
Gampalagudem (M),” NTR District, was contacted during inspection. He
informed that he has taken land on lease basis and carryout bricks
manufacturing and now the lease agreement was cancelled and stopped the
brick manufacturing activity. No persons are available for other two brick kiln

units.

i
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In view of the above it is humbly submitted that a letter was addressed to the
Collector & District Magistrate, NTR District on 28.10.2023, for constituting the
Joint Committee with the stakeholder Departments for assessing the damages
and to calculate the environmental compensation payable by the said brick
kilns, the allegations were made by the applicant on damage to their
agriculture lands and on Illegal soil Mining Annexure -IV.

This report is submitted for Kind consideration. The APPCB Wﬂl abide by all
such directions as the Hon'ble Tribunal may deem fit and appropriate.

Place:Vijayawada ' | A.P. Pollutio; Control Board

ENVERONMENTAD ENGINEER
A.P.Poltution Control Beard .

Dt.:03.11.2023 . ..
Regional Office, Vijayawada
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Photographs of the inspection of the Brick kilns on 27.10.2023.

> Sy.No.469, Vinagadapa (V), Gampalagudem (M), NTR District adjacent to the
complainant’s agricultural lands where brick kiln operated by Sri Battula Anjaiah
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M/s Sai Bricks located beside the Kothapally Road,Vinagada village




GOVERNMENT OF ANDHRA PRADESH
ABSITRACT

tent — Btk Kilns~ Guidelines in respect of ﬂstabhshn‘leﬂt of Brick
“‘;;}5-»;13311@‘&1 :

©in the-state.

- hmzted cerﬁ:ml

BERVIRONMEN TF@RESTS SCIENCE& TECHNOLOGY (ENVIRONMENT) DEPA RIMENT

GOMsNos0. o - Duetmoaln

guestioning the:

Kulla village; 1 Gangavaram- WMandal, F
Stare torevolve de Fto redrulahze and nmmtor the Bnck Kﬂns cmmtws

ammed, m ‘constitation with the Member Sccretary, AP

2 The: 15513&:"-
34 dy. and consxdered that the ac:twrc)r of br;ck

n'hle: High ‘Court of ‘Andhra: Pradesh while: d1spm1r10 Writ Petition No.
r».‘atch cases v1de tier dated 30&@7‘ GOS observed that “the acu\my of

"8‘1 and itisnot open fer fhe Andhra Pradcsh
;-centro”i over the manufacmrcrs of bncks The

concerned area; :
Collector to niftiate action: Against the bnck maﬁufacmrers wﬁhm The supulated Uma
4, oy the EHEE 5‘” c’ited the Member Seerctary, A.P. Pollution Control Board,
Hyderabad, ,af{er interacting with the: Ihdusties Department, hds :ﬁlmmhed revised draft.
‘gurdelings i thel hdttet., ,

(P.T.0)

17 /&1?1 r’“&’t,.‘s’éi,}@z,_}‘"w )
: ot "
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3. The Government, affer careful examination of the matter hereby issue the
Tollowing: m_ndehnes for establishmesitof Brick: Clampg it the Staie of Addhra Pradesh:

I. An application for establishment of Brick Clamp made: to Industries
Department shall be accomipanied by a n6-objection / Feense fiom the local
body  (Gram Panchayat Zilla Parishad, Municipality: or Municipal
Corporation), It is apen. 16 ‘the Toedl body 1o consuler the: objections, if any,
made to such.-=applrcatlen before grant of No objection Certificate to the
applicant.

2. The edge of the Brick 'CIamp:‘- (batti)-shall be ata radial &'i'stance of -

a. I Km#ffom: any huran habitation. hespitals, eciuca‘uonal or any other
mstl twns*

B practicable; but in no case less than 50 mtrs from the
Tturalforticuliure lands. The: Brick Clamp shall have
tif mfhout dlsmrbmﬂ the surroundmv crops;

. {20(} s ﬁmm the National behways/Statc Hwaways: f" Expressways
/ Ring Roadsyand |

e .:/:5-:mfi%am-ethafwﬂagé;madr’s;..

Lo

e € L Managers, Distriet: Industries Centres. shall  issue
acks owl;edtrements to-those Units which ate eomplying with above euidelines
i ‘-stlpula‘anw the above mentmned guidelines as conditions.

sdué to movement of
] - pa “und the bnck clamps‘ within !the premises
should be paw:d Withibro ‘nfbncks

b, Ash produced-everyday shall betransported to 2 dispasal su:e or reused
inriek making for reduce figitive emissiong; ,

ek clamp {Bartl) shall be Tocated / bperatezi in such a ‘way that it
sha]l not affect the ag,nculmral activity thithe vxumty, and

5. ’I"he, Revenue Autherities viz. Collcctor and. District Macrxstraie / RID.O./
Tabasildar shall. continue 165 action. against defaultmﬂ inis under the
provisions of Cr.P Code as upheld by tlie Ilon’ble High Court in the
WIPNG. 12138 /2008 and bitch-cases,

6. Thie District Collector of the coricerned D1str1ct shall monﬂor 1mplementanon of
the guidelines, -

7. The GO. 1% *avaﬂable ofy e Idtermiet and can be accmsed at the address
"‘http S R

AREOV IR E0it” .
{BY-ORDER: AND”H‘ITHENFA35ME:O;F-’THEIGQVERNOR:OF* ANDHRA PRA:D’ESH)

JANAKIR. KONDAPI
» “SPECIAT, CHIEF BECRETARY 1‘0 GOVERNMENT.
T .

P "Mamberggecretary Andbra Pradedy Pollution Control Board, Hyderabad
All the Distrier Collectors in the State,

“The Commiissionerof Industiiss, Andhica Pradesh, Hyderabad
The Industies-and Commerce: Departmerﬁ

SFiRC

SECTION OFFICER. |~




P | Con Ama%w@”T
= NDHRA PRADESH POLLUTION CONTROT. B0 An ©

S=2=  REGIONAL OFFICE, VIJAYAWADA,

m PlotNo.tll S Emakadurga Officers’ Caleny, Gurunanak Road, Vijayerada - §
aNps _ “PhNo.: 2543542, |

e

-Lr.No:;b%sipt:s‘md:mwﬁ&éimzza - i:)at@..zz;.gm 2023,

To.

The District Cﬁ!lectnr & Mag:strate, i
Vijayawada, | - o ‘ ‘ i
NTR District, * oo R I S

Sir;

Wus:hpavath: Wio
R:..F&amaf rae -‘R‘éﬁ%ﬂéﬁt --:o‘fy D _o;. 1 1699’1 Thotamua Near CPM Office,

Gampa!agudem (M) Pada - Kormira, NTR District -Against operation: of Bri ck
units at V’nag'a'dapa Village: “is. -catisifg - smoke & dust nuisanes o the
Suftdtndings — Inspecﬁan Remrt stibivittiad for takirig necessary action - Req.

(. " Ref: ‘11 Letfer. No. Rc $pandanaf?’31{2022 DLO7.04, 2@23 of the Coﬁ@cinr»& District
: 'Magistrata letter: receiwad hi i 12:01.2023,

s:offic
2. Notice: No.. R' 12093 of the Thasildar of Gapalagudemn

- , 1
regarding unauthari‘é,“éd Qperahe" of brick units: =t Vmagaﬁapa Village therehy
lamzge of aqncultural fields. -

causing gitpsllition &
.04:2010 of Envyronn}eent\,.ﬁores‘t, S‘cie:n}ce & Technology

3. G0, Ms:No;80, Di
: (Enwmnment) Departrivent;

4, “rspéchon cond ticted: byfheRD@ﬁicxaﬁs of RO, ij.éyéﬁada. on13.01.2023.

AR

It is to- inform-that this. off"ce receivsad & mmplamt filed by Smt, Ramisafh Pushpavatha Wia,
R. Rama rag Resident of ‘D:No. 116971, Tﬁotamula Near ‘CPM Office, (&ampmagudeam (M),
Peda- Kﬁm!ra NTR District dgainst: operation. of Brick units. at Vmagadapa Village is causing

smoke: & dust miisance: {o. thra ‘U Gundmgs Cmpy of the eompla{nt i, herewzth enclosed for
nes%sary actior, :

Vide: reference: .2"d crted the RO Vi;ayawada of*f”cra!s contacted Srz @. Balakmqhna Reddy,
Tasildar-of: Gamparagudem had |ssued noti‘ceas Tegarding unauthorized t}peratron of brick units g

Vmagadapa Village: tharaby c:ausmg air-pollution & damfzge of agricuitiral fie! CF*S. {copy-of riotice
enc!osed) .

Iy this regard the off‘cxeufs of A P. Polittion C:ontm! Board RO, Vgay’awada have dt’h‘:“ﬂ«ﬂ?d the
ahover: complamt matter: regarding air ;wiiutzon causecf by the brick wiits and ifs surroundmgq on
13.01. 2023, Sri B. Ramaiah represenfative of bnck URIE, S, B, B: Venkaizgh owner of the brick
unit tefephoriic cantacted with SH B Jamamah owrerof units (3no’s of brick unsts} Sri V. kanalka
Durga Rao, VRO of Vinagadapa (V),-Sri;, 7, Snmvasa Kao, Panchayat Secretary of Vinagadana
(V) and Sii R, Suresh comi piamaﬁt & Other hnck tinits WOorks were glso ‘accom pamed

* Page I of & 7
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2. The brick umts had nat obtamed “requisit

3. Sii B. Jamalalah brick: unit:(R
< 463/3, A68:and 470 1

. The complamant’s agncuituraii fialds' {Lat.
- «.sg;;rc:agnd.e_ by:East— Koft

.81 By Ramasah representaﬂ'"ea

' 'upenly Witheut takmgA any precautions, .measy
remlssmns - .

. Tha aperatzon of. bnck unit’s actmty wa& pr@g_ ss6s. durmg the Ambzent (Pmm}

mumtormg

Departments such as Gra ‘Panchayat, ind:

located in e adjacent prer

(watar bady-,),,,, L

it was: abserved that A nots '

‘,,‘_,_,’

| sivo | - brick.unit’

Name:of’ ﬁw

1 Qnﬁ.ratef!@wngﬁf, e

L vrickunit:

2 [BRamddh | Ramabbal gt |10 EQDmai@rsAdjacent i

3 | BTamaaizh | B ‘

4B Venkaiah . |-

fromthe,
g baundary -of

e ~ ‘ ) ¥ . “Pared af R




B, 7

9 Concemed ofﬁcnals of Toeat hd}?g di‘Taﬁasszar of the concerned Mandal are thﬂ

conifetent: authunhes 0 exacite tha. prowsmns of &, 0 undexr 133 Cr!f’(: for
rerioval af nuxsanca bwng catsedtoithe publié:

AT Ii si‘aﬁdard*- 160 ugfm3 whlch md:raﬁmr‘
tha‘f"tﬁe:izam-bi'ﬁﬁ’nfﬁifﬂa‘aﬁ_" 1 efSﬁﬂ*mUﬁdtnc;s oF ‘the Vmagadapa vy, where brick kilng
: | ' thns or $trmgeﬂ»m A pofiution
fies pubhc hesith & envrronmen"

_ o , "Gam;jiagudem (M) is the compe*ieni
auftiority to take hecessan éc onsag: pér GO, Ms.No: 80, Dt 22043070 G‘F Erivif onment

Forest; Séfence & Tebhn‘olagy nwmnmem‘.) erm“tment -

Copy- submztted To

¥

pmert: Officer -(MPDO), Gamplagudem, NTR

.Residem cf B3 No 1 “1(39/1
mpal g_;. em:. (M} Peda h:omxra NTR

Page 2 of 5§
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il ANDHRA PRI -"DESH? PQLLUTION CONTR@E. BQAWS

TANDHAA FIACAW

=== REGIONAL OFFICE, VIJA‘YAWADA

Pt No 41 . Sri° Kanakadurga Officers’ Cm!ony;

:G unanak‘ Road Vgayawada-w

Ph.No, 0‘36645/1%47

ANALYST$ REPQRT OF AMBTENT AiR QU‘ALIW MONITQRING

~ Report Nos : vzaomm

:Ptii‘ﬁt'sb“f~-s<émp‘{arﬁcﬁlibicii?ﬁn§i, inants Agricultoral lands {452 Acres)
. ‘ ' 468 & 470, \f‘ngadapa (),

M} NTR Dts’trmt which s {ocated
atijac T@ the Brick unit ‘of St B. Jamalaiah
' "{R ;.;NG%GQ)

Date Tie-6f mﬁnﬁonng L 13012008, 12,10 P 16'03:20 PM

Sampling tone by E & Analyst, APPCB, RO, ;\xijsyﬁwada? _

ka Dorga Ram VR0 of Vinagadapa (V),

asa Rao, - Panehayat Secretary of
andg Sr R, Sutesh. complainant &

nit-workers werg. alsoiaccom paried.

| In the presence:of

Date of Report 1 R4012023

Analysis results:

L

SNO Parameter - 1 value | 3tandard

prec:autmnafy measums :f-r contrdl 5ng fugiﬂves dust emissi fans,

‘ NGINEER

~ =
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| o Penexowe -
* PRADESH POLLUTION CONTROL BOARD
- REGIONAL OFFICE, VITAYAWADA, |
FlotNo,41, Opp: SBI; Svi Kanakadiurga Officers Colgny, Guaranasal Nogar,

i

i

. Dite20,02.2073

Lr.No:Spanidana/Pc BIRO-VUAIZ023- | 4557
Te | “

R

The Tahasildar
Gampalagudem, L
NTR Distriet. . - .

Sir, _‘ O ‘
Sub: APPCBIROVAIA- Gomplaint flledt by Smt Ramisett Pushpavatil, Wio.

. R Rema Rao, R/6. D.NoA-160/1, Thotamula, Near CPM Office,
© Gampslagudeny A P ' ‘
; .k T S .

i ‘Peda: Koriira, NTR Bistrict against: dperation of
agadapa Village for causing smoke: and dust ridsance
Undings’ <= Certaln fnformation furnished. to take requisite
1 ag _::'»tﬁe.;ﬁ’efau'ltmg brick Kitn owners, a8 par the delegated
~ ‘powers enuriciated in G.0: & Q.B‘G;,;D_é‘féd}.z2;04:.‘2'0-11{}1fdr;sajafég,uardfng
Public Health and Efvitorment-Rey. - : :

Ref. 1. Letter. No. Re. Spandansi: 2022;. D1.07.01.2023, Ofo. the Collector &
District Magistrate, NTR ‘District reteived in this office on 12.01.2023
_ ‘through Spandana programme., SR |
2. G0, MsNoB0, Dt22.042010 of Environment, Forest, ' Science &
“Technology (Environmen Department. . o
3. Inspection contutte a.by theofficials.of RO, Vijayawada on 13.01.2003.
# T, :L"i"’}.Nb".-,D%’SIF’GWRQQVUNQQZQﬂ1222_;  BL24.012093, Report.
. submitted' to the Collector & District Magisttate, NTR District (Copy |
- ehclosed). s _ , ' ‘
5. Ro:No. 1712093, Dated:01.02.2023, fetter rsceived . from | Tahasildar,

Gampalagudern, NTR Distict (Copy enclosed).

office.is-in receipt of the ;!ieﬁer?rom the
trict o 16.02.:2023 requesting this office to take
-opérating Brick kilns locsted in Vinagadapa (V)

ot B

necessary “action against the-illegally

Environment:

Jon the instrisetions recelved from-the Collector &

-Spantana programme held on 02.04,2093 and
nr Ofo, the Collestor & District Magistrate, NTR
dyawada attended. the complaint maiter and. also
per-the monitoring feport, the-levels of Particulate

- the APPCB Y/ CPCB; which indicstes that

stiputated standard of 100 yigf® prescribed by
( : th Sttfouriding Environmeént is getiing pollited
due to the. emissions: generating fromi the mearby Brick kiln -activity, Copy of the AAOM
rep’o"rt’Es'---h'éreﬁfitﬁ;.enc!c}sed-ﬁéaf‘psri;'sé_jl._ , ‘ i I
Subsequently; this office. submittad a raport to-the Collector & [Hstrict Magistrate, NTR
District oo the dbiove said Air _polluting -brick Kifns: Jocated in the surroundings  of
Vinagadapa(V}; Gampafagudem (M), NTR District on 24.07.2023 with a request 10 issue
necessary directions tothe conpeatent authofity ,i‘i.‘r‘ﬁt'i‘ate-‘-h‘ecé*s's"at‘fyfacﬁtxh for redressal of
the complaint :mafter, as per the .delegated powars defined in the G.0. Ms.No.go,
D.22.04. 2070, fsaied By Environmient. Forest; Science & Techrology (Environment)

Depattment. Copy 6 the fepori"i;srf-herew}- 17} :-fnmfshed’ffc;rjpewsa‘!,

Page'tof2 -

A\ —

Gampalagudem {M),"NTR District, ini ‘the: interest oF safeguardirig the Public Health and
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Cow

Therefore, it is requested- the Tahasildar, Ga
necessary. action against, the defaulting Bri
belongs 1o the complainant, S
0.No.1~169/; Thotamula, Near C

’ ling-the agricuftural tand
Ramiseti Pushpavathi, W/o. R. Rama, Rao, Rio,

District of :Vir.iagadép-a_;(y),. Gampal agudem (M),N

Forest, Science & Technology (Environmerit). Departm
may be communicated:to this affice foroffice tesord pury

nrment,

T

Enlc:A/a; )

Copy submitted to. the:
~ Informatjen, -

TR "Distict to initlate



A Rediing 1Y
ANDHRA PRADESH POBRUTION CONTROL BOARD

. _mm— REGIONAL ()FFICE VIJAYAWADA.
. wogREE Plot No.A1, Dpp SBI St Kanakadurga Officers’ Colony, Gurunanat: Nagar,

w“:-f . Vijayawadi:=520 008
Ananr v
e\ | /o ’ P ‘

. _ K

Shkan et

Lr. NoOA«-Na.SO of 2023 fPCBIR()»VJN.’ZOZ?.- wr Date.28.10.2022

To .

The Collettor and Drstﬂct Magastrate
NTR. District, @

Vijayawada

Sir,

Sub:  APPCB- R€)~VJA‘«O”A No 50 of 2023 filed beft'}"re the Honm'ble NLG.T, South
Zone, Chennai by Si Ramisetti Suresh Kumar on illegal extraction of soil, crop
:damage and pollutiors caused diie to brick kilng- located at \/magadapa (),
Gampalgudem (M), NTR DistrictThe Hor'ble NG T. Order'dated.03.10.2023-
Request for constifutron of the Joint Committes to assess the Environmental
Campensat:@n-ﬁeg

Ref 1. OA. No56 of 5023 filed Before the Hor'ble N.G.T (52) sﬁ R‘arﬁismtﬁ Suresh
Kuamar.
2. The Horm'bleN.G.T Order dated.03.10.2023: i1 O.A. No. 50 of 2023.

ok et

It is to subimit tha'i Srf Ramisetti Suresh Kumar, Thotamu!a (V) Gampa!agudem (M),
NTR District, Andhra Pradesh has filed Ongmal Apphcatmn {O. A) No. 50 of 2023 before

the Hon'ble: National Greerr Tribural (NGT) Southem Zene (S2), Chennaz on illegal
extraction of smi and po"ufl@n cautaed dus to bnck Kilns: and crop damage

The Bodrd has submitted counter: aﬁ“davit ir'the above, ¢ase, Af Ppresent the brick kiln
- were stﬁpped theiroperations and ’the samewas alsg submntted to the Hon ble NGT.

The Hon'ble NGT vide order df 03 10: 2023 in OA No.50 of 2023 has directed the
fo!lowmg Capy of the order s hers with shicloged,

“In the meamwhile, the ':ndhm Pradesh Poﬂm‘zorz Control Boward is d’zrecfea’ fo
make an juspection and. file « report regarding the: ﬁmcrwnmg of these brick
kilns, and their past uvetivities, assess the damiages” and calculate  the
eﬂvzranmenml Comipensation; pa;mrble”

In dbedience tm ~\the Hon'blesNGT direchons the Board officials agairi inspected the said
briek kilns on 27, 102@23 and observed that the bnck kilns aie not in operation and Ore
* brickKlin is completely removed, . - '

‘Theqe brick - kilns were: estabhshesd wvthbut obtammg all mandatory permissions and soil
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In view of the: ab‘o\.fe It is reqtiested to constitute a joint cammlﬁee with the following
offrcrals to asterain brick kalns past activities. and to assess the damages and to
caleulaterthe envmnmeﬁta Lompensatlon payable,

The EE AP, Pollution Gontrm Board, Regu}na! Oche V:;ayawada

. The Tahasddhar Gamapalagudem NTR District '

. The District Mines and Geology Ofﬁear-,;NTR;Dr’stnct
The Parichayath Secretaty, Vinagadapa Parichayth,

- ‘Répresentative friom Emgation Depattment concern area, NTR sttrtc’[
District Agricultural Officet; NTR District ' :

This :ssubm:ﬁedforfavowofkmd information.

Yo-i;i'r"' 5faifh'funy;

Encl-Ala. o o | ENV!RON i NTAL ENG!NEER
Copy-sutimittedto

1. Thé Member Secretary, Head Oﬂ"ce AP, Pﬁlfutfon Control Board,
Vrjayawada for favoraf mformatian _

2. The SAE-E;(Lega}?},_, APPCB, BO,. Vi jayawada for kind information.

9
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Photographs of the Joint Committee Inspection conducted on 20.04.2024
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